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STATEMENT RE: CIRCUMSTANCES
OF SHRI LAL BAHADUR
SHASTRI'S DEATH

The Minister of External Affairs
(Shri Swaran Singh): With your per-
mission, Sir, I might lay this copy
of the statement on the Table of the
House—it is a two-page long state-
ment.

Mr. Speaker: All right.

Shri Swaran Singh: Sir, I beg to
lay on the Table a statement on the
circumstances under which Shri Lal
Bahadur Shastri died.

Some hon. Members: It is an
important statement. It may be read.

Mr. Speaker: We have already
taken too long. The statement will
be circulated among Members and if
hon. Members want something on
that they can give notice of it.

Shri Harl Vishnu Kamath (Hoshan-

gabad): Sir, I‘rise on a point of in-
formation. You are aware, and the
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House is aware, that at the time

of this tragic event in distant Tash-
kent, there were press reports which
were clear and incomplete. May I
know whether the statement includes
facts regarding the failure to provide
an attendant or a nurse just out-
side the bed room of the heart
patient and, secondly, whether the
doctor had an oxygen tube or an
oxygen cylinder ready with him. I
want to know whether all these
things are included jn the statement.
If they are not included in it, then he
should make a supplementary state-
ment.

Mr. Speaker: First the statement

might be read. Afterwards, these
questions will arise,
Shri Hari Vishnu Kamath: If the

statement contains all the information,
I have nothing more to say. If it
does not contain them, he should make
a supplementary statement.

Mr Speaker: First the statement
might be read by the Members.

Shri Hari Vishnu Kamath: It
should be circulated.

Mr. Speaker: Yes,

Shri Bade rose—

Mr, Speaker: Let the Members go
through the statement. Then they
will know what it contains.

Shrf Bade (Khargone): Then, will
we be allowed to usk questions?

Mr. Speaker: I will see.

Shri Bhagwat Jha Azad (Bhagal-
pur): I submit that this statement
should be read in the House. We
want to know how the late Prime
Minister died. It is not an ordinary
matter. As it is a very important
matter, the statement should be read
in the House.

Mr, Speaker: The statement shall
be circulated. Then, if it is the desire
of hon. Members, I will allow them
to ask questions.
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Shri Bhagwat Jha Asad: It should

be read in the House
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sit ha® an hour longer to make up
for it.
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Is it the desire of the House
the statement should be read?
Several hon. Members: Yes.

Mr. Speaker:
read.

Shri Swaran Singh: Sir, the Gov-
ernment would like to take this
opportunity of making a statement on
the death of Prime Minister Shastri.

2. The late Prime Minister was
accommodated in a villa specially
provided for his use by the U.S.SR.
Government. With him in the villa
were the followsng members of his
personal staff:

(a) Dr. R. N. Chugh—Medical
Officer.

that

All right. Let it be

cer
(b) Shri R. Kapur—Security--
Officer.
(¢) Shri J. N. Sahai—Private
Secretary.
(d) Shri M. M. N. Sharma—

Personal Assistant.
(e) Shri Ram  Nath—Personal
Attendant.
This villa was about 250 yards from
the Intourist Hotel where the other
members of the Indian Delegation
were lodged. The room adjoining
the Prime Minister’s suit was allot-
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ted to the Medical Officer and the

Security Officer. Other members of

the party occupied the remaining

accommodation in the villa.

3. Apart from the two telephones
for internal and international calls
fitted in the P.Ms.’ suite, there was
also a third telephone with a buzzer
which could be activated by .simply
lifting the receiver. This instrumaat
was available for the P.Ms' use to
call any member of his personal staff
or the doctor in case of need.

4, On 10-1-1966, the late Prime
Minister returned to his villa a little
after 10 p.m.  after attending a
Reception given by Mr. Kosygin,
Chairman of the USSR Council of
Ministers. He retired immediately to
his suite and was served dinner there
by Shri Ram Nath, his personal
attendant at about 1030 PpM. A
little later, the P.M. allowed himself
to be photographed by two Indian
newsree] cameramen from outside his
window. Thereafter, he spoke on the
telephone with Delhi to members of
his family. At 30 minutes past mid-
night, the P.M. asked Shri Ram Nath
to go and have his food. Shri Ram
Nath then put out the lights and went
to the adjoining room where he and

other members of the staff werc
attending to the packing of their
luggage.

6. At about 120 A.m. while PM's
personal staff were packing the
baggage for the morning flight (11th
January) they saw the late PM. at
the door of their room. The P.M.
paused a while and asked for the
doctor. Shri Kapur and Shri Sharma
hurried forward and escorted the
P.M. to his room and Shr{ Sahai woke
up Dr. Chugh who immediately
rushed to the PM's room. Dr.
Chugh started examining the PM,
and while doing so, he asked Shri

Sahai. PS. to, PM, to call
local doctors also. This was done
immediately through the Soviet

Security Officer on duty. By 1:32
AM. the PM. had lost conscious-
ness, the pulse had disappeared.
the heart tone could no longer be-
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heard, and breathing had stopped.
Eﬂorts by Dr. Chugh to revive the
‘P.M. through an intramus:ular injec-
tion, artificial respiratios1 and massage
proved fruitless. The team of Soviet
doctors who  arrived on the scene
‘within minutes at the personal bid-
ding of Mr, Kosygin were also unable
1o revive him. In spite of excellent
medical facilities. thcrefore, it  was
not possible to save the life of the late
Prime Minister.

6. A copy of the medical report of
‘Dr. Chugh and the Soviet medical
team is laid on the Table of the House.
{Placed in  Libriry. See No. LT-
5449/66].

7. All during his stay in Tashkent
the late Prime Minister appeared to
be in good health. My colleague, the
Defence Minister and I. as well as
other members of the Delegation were
constantly with him for lmg periods
every day. He was cheerful and relax-
ed. His daily schedule of work was
‘less strenuous than it was in Delhi,
-and, at no time did he either complain
of being unwell, nor did he, in fact,
show any signs of fatigue or strain.

8. The physical arrangements for the
late Prime Minister’s stay in Tash-
kent were made in consultation with
and under the supervision of our
Ambassador in Moscow. Everything
“that could possibly have been done for
the comfort and convenience of the
late P. M. was done by the Govern-
ment of the US.SR.

9. I take this opportunity of reite-
rating our thanks and appreciation to
‘the Government of the USS.R.

Shri Harl Vishnu Kamath: On a
point of clarification now, Sir. My
«doubts and fears have been completely
“borne out by the statement read out
by the External Affairs Minister. It is
completely silent on three matters,
“Firstly, knowning that he had a serious
‘heart ailment, why was it that no
nurse or attendant was kept in attend-
ance, and made to stay on duty all the
“night either inside the bedroom or just
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outside on the threshhold of the bed-
room; secondly, why was it that, when
the entire Soviet team, so efficient and
so hardworking, were called, they
came with all the equipment necessary
for the purpose including the oxygen
cylinder and other things, our doctors
did not have anything ready on the
spot for the purpose; and, lastly, ac-
cording to the papers, here the late
Prime Minister used to be examined
medically or had a check-up every
other day or so, I am told, during the
last few months, why was it that
during those ten days in Tashkent
there was no medical or physical
check-up at all of the Prime Minister?
The Minister has stated that the sche-
dule at Tashkent was even less strenu-
ous than in Delhi. I do not know how
bhis is to be believed. These points
should be clarified.

Shri U. M. Trivedi (Mandsaur):
What surpriscs me is this—and this
is in conflict with the reports that rea-
ched us as soon as the late Prime
Minister died—that the statement read
out by the hon. External Affairs
Minister today indicates that it is not
that the Prime Minister himself gave
any alarm but that the men who were
packing up things noticed the Prime
Minister at the window.

Shrimati Renu Chakravartty (Bar-
rackpore): No.

Mr. Speaker: The Prime Minister
went out.

Shri U. M. Trivedi: That is what I
am coming to. The Prime Minister
himself came out at 1.20 when they
were just packing up their things for
proceeding to India on the morning of
the 11th. This was the statement, if
I remember aright. In this statement
there is no indication whether the
buzzer was sounded by the late Prime
Minister to wake up the officer con-
cerned who was in attendance on him.
1 would like to have this explanation
as to whether the buzzer worked at
all or not or whether the alarm was

_raised or net
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Shri Hari Vishnu Kamath: He him-
sclf had to come out,

Shri Bhagwat Jha Asad: When the
Government was aware of the heart
trouble of the late Prime Minister, I
want to know whether Government
supplied any medical history to the
Soviet Government, the host govern-
ment, and whether in spite of supply-
ing that no arrangements like keeping
oxygen at hand and other things
were made.
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Shri S. M. Banerjee (Kanpur): I
want to know whether it is a fact that
the wife of the late Shastriji, Shrimati
Lalita Shastri, said that had she beea
there she would not have allowéd
Shastriji to work beyond some hour.
That was being observed by Shastriji
here. If this was correct, I would like
to know why Dr. Chugh, who ac-
companied La] Bahadur Shastriji, al-
lowed him to work beyond those
hours and whether he examined him
every day. This was the third heart
attack,

Shri Hem Barua rose—

Mr. Speaker: Shri Kamath has
already asked questions from Shri
Hem Barua's party. I shall allow
only one Member from cach Party.

Shri Krishnapal Singh (Jalesar):
The late Prime Minister was a heart
patient. Was he examined after his
return from the party which he
attended? I think, it was necessary
that he should have been examined
before he went out to attend confer-
ences and parties and 2fter he re-
turned from there.
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' 8hfl Hem Barua (Gauhati): On a
point of order, Sir. In my case you
said that there could be only one
Mermiber from one Party who could
ask a question, but hHere two Members
ot the Congress Party have put n
Huestion each.

" Shri Swaran Singh: Shri Kamath
has put three questions. I would say
that the arrangement had been made
for his persoral attendant, Shri Ram
Nath, to stay in the adjoining room
.with a buzzer commection which at once
was activated as soon as the réceiver
was lifted and, at the same time, this
buzzer also started buzzing in the
doctor's room and in his assistant’s
room. As to whether he slept outside
the room, we have seen those rooms.
The rooms were cosy and amall rooms,
not very large-size rooms and whe-
ther jt is outside the door on the one
side or on the other side would not
make any difference because it is not
like a person sleeping outside the room
as the climate there is such that no
one could sleep outside.

Shri Harl Vishnu Kamath: Why had
he to tome out if the burzer was
working?

‘Shii Swardn Singh: It is a little
painful for us who watched that—I
and my colleague, Shri Chavan—
really to be cross-examined like that.
We ourselves were so moved and so
anxious to find out that everything
hrad been done or not and we were
fully satisfied on that issue.

Shri Harl Vishna Kamith: You are
satisfied, but. ... .
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Shri Swaran S8ingh: The buzzer,
telephone and al] that were in abso-
lute working order.

Mr. Speaker: One question that is
very pertinent is whether after that
it was ascertained that the buzzer was
in order ad whether the Prime Minis-
ter had to come out himself because
the buzzer could not work.

18 hrs.

Shri Swaran Singh: It is a very
important question. It was tested and
it was in working order. It was for
the Prime Minister to decide what he
did and, knowing as we do his hablits,
he did not want to trouble people ind
he probably thought that he would...

ot TR (WA seay
REIZG, 4T € AT 1 g6 v war
& ag 37 § ImEv #4t 9@ ?

Shri Swaran Singh:
call somebody rather than use the
buzzer. We cannot decide as to why
he chose one or the other course. He
could do either cf the two things. In
this case, he did not use the buzzer
and he actually came out of the room.

...go out and

About equipment, it is a technical
question and the Doctor and the
Health Minister have assured us that
all the necessary equipment was avai-
lable with the Doctor.

About the medical examination, I
know it personally that Dr. Chugh
used to examine him everyday and
very often more than once, I can say
that Dr. Chugh, apart from being a

“very good doctor professionally, ‘was

himself very much attached to Shastri_
ji and he was also very careful to be
present wherever the Prime Minister
went. He always remained somewhere
near about him in spite of the fact
that Shastriji, on many occasions,
insisted that these doctors are much
too fussy and that they should «wot
pester him.... (Interruption).

Mt. Spéakeér: Let him answer firet.
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Shri Swaran Singh: Dr. Chugh did cooked the food or he advised others,

examine him everyday and there was
no slackness on his part. As regards
Mr. Trivedi's question abaut the huz-
ber, I have already answered it

Mr. Bhagwat Jha Azad put the ques-
tion whether the history of the state
of health of Shastriji was communi-
cated to the US.S.R. doctors. T may
say that our doctor was there and
there was also a Soviet doctor who
was in charge of that area, I had a
personal experience myself. I myself
got a little unwell and immediately
not only Dr. Chugh but also the gther
doctor came in a matter of minutes
Dr. Chugh may have himself com-
municated his requirements I do not
know......

Shri Hari Vishnu Kamath: He <ays,
‘may have.’

Shri Swaran Singh: But Dr. Chugh
himself had all the necessary equip-
mant which was necessary to meet an
cmeggency in a case like this.

Another question pul by Mr. Prakash
Vir Shastri was whether the late
Prime Minister siept in g different
room than the one which he normally
occupied. My reply to this is ‘No'.
He slept that night in the same room
in which he used to sleep normally.

With regard to his kitchen arrange-
ments, there were the Soviet workers
also who looked after the arrange-
ments because not only the Prime
Minister alone but on several occasions
others whom he wanted to invite had
to be served. So, there were the
arrangements principally organised by
the -U.S.S.H. Government. and very
fine arrangements hrad been made. To
supplement for the special require-
ments of the Prime Minister and to
cater to his special tastes and the
simple type of food that he generally
preferred, his ows persona] attendant,
Shri Ram Nath. who was his valet,
that is, to look after his comfort, also
combined in himself the functions of
& cook. As to whether he himself

I cannot say. But whenever we went
there, he was there serving and bring-
ing the things. There was also a cook
of the Indian Embacsy who was sent
for because 1t was considered noeces-
sary that there should be an addi-
tional help to him. Sp there were
two Indian cooks working in the
kitchen besides. the Soviet cooks and
the Soviet workers.

As to what was the condition of the
Prime Minister when Dr. Chugh had
arrived at the scene. that is contained
in the statement of Dr. Chugh, a copy
of which is laid on the Table of the
Housc

Then, Mr. Madhu Limaye put the
question as 1o whether he slept nor-
mally or whether he was worried. I
would like to share the information
that so far as the Tashkent Declaration
is concerned, that had bven finalised
on the night hetween 8th and 10th.
The Declaration was actually signed
on the 10th at 4 p.M. @t a ceremony
where the leaders, the press people
and a large number of other important
dignitaries were present. Throughout
that day, Shastriji was feeling very
relaxed. He had a conversation with
me and my colleague Shri Chavan on
a number of matters. In fact, it was
during these talks that he said that
we had very valiantly fought for
defending our country and we had to
fight equally valianily for defending
peace. That day. I think, he also went
to some muscum and saw something.
The point that 1 want! to place before
this Housce and the country is that
throughout that day. on the 10th
there was aothing that he was required
1o attend to or think .1[}1'151 n relanion
to the Tashkent Declaration which had
been finalised during the night bet-
ween  9th  and 10th Others were
working on it.  For instance, 1 had to
Jlook at the draft to see that it was
in accordunce , with what had been
agreed upon. But he himself was very
relaxed and Le fell happy and there
was no pressurc of any type on hig
mind. He was not at all worried.
That was the specific question
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Shri Maurya (Aligarh): What had
he been doing after 4 p.M. on that
day?

Shri Swaran Singh: If you put a
question, 1 will answer it. Please do
ot do it like that. Let me finish my
reply. I will answer it. There is
nothing that I want to hide. As to
what he was doing after signing the
Agreement that day, we returned to
our place and, I think, my colleague,
Shri Chavan actually came in the
same car with him, He had nothing
particularly to do that afternoon ex-
cept that he attended = reception
which was attended by several
people. There were our own press
people; there were the Soviet hosts;
there were the Pakistani leaders.
There was some oultural programme
also and al] of us who had the honour
of being with him at that time watch-
ed him and we felt that he was feel-
ing very relaxed. He was having
talks with every person, with our
press people, with the foreign press
people, and also with President Ayub
and Prime Minister Kosygin and
other Ministers, and also with the
Chairman of the Council of Ministers
of the Republic of Uzbekistan.

I am mentioning all these things to
indicate that there was no pressure
of work, there was no weight on his
chest and there was no worry to him.
He was feeling very relaxed before
signing the Agreement and after
signing the Agreement. I think, this
covers all the points that have been
raised.

Shri Maurya: Was he examined
between 4 p.M. and 11 P.M.?  (Inter-
ruption).

Mr. Speaker: There is one thing
more. The hon, Minister said that
our doctor had all the necessary
equipment. But the particular ques-
tion asked was whether he was equip-
ped with oxygen also.

The Minister of Health and Family
Planning (Dr. Sushila Nayar): They
did have oxygen also.
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Shri Raghunath Singh: He has not
replied to my question.
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Mr. Speaker: They say, they had
oxygen algo.
Shri Harl Vishnu Kamath: It is a

fabrication. 1 am sorry to say that.
No paper said that oxygen was avail-
able with our doctor at that time. It
is an unabashed fabrication.
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Shri Swaran Singh: It is mention-
ed in the medical report of doctors
including Dr. Chugh. It is meationed
there that he went to bed at about
12-30 A.m. (mid-night).

Mr. Speaker: The question is whe--
ther he could sleep or not. This is
what Dr. Lohia says.

.
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Comm. (Election)
Shri Raghunath Singh: My question
is very simple.
Several hon. Members rose—

Mr, Speaker: I have asked the
members to sit down. Whosoever
speaks .now will not go on record.
(Interruption) *

ot TgATe feg : FHTT @@ gy
fufqer § f fade fafre e w=
¥, W qggT wre ot ¥ g ¥
Tz @ a7 ww gy ?
Shri Swaran Singh: We reached
there as soon as we received the
telephonic message. Both I and my

colleague, Shri Chavan, reached the
spot immediately. He was absolute-

ly unconscious at that time. The
doctors said that they were still
working on him. They were doing

their best. You should imagine the
¥npacty that would have been on our
mind rather than putting this type of
question (Interruptions).

Mr. Speaker: I will request the
hon. Members to sit silently.

Mr. D. N. Tiwary:

1311 hre.
ELECTION TO COMMITTEE

CommMmrTTEE ON PUBLIC UNDERTAKINGS

Shri D. N. Tiwary (Gopalganj): 1
beg to move:

“That the members of this
House do proceed to elect in the
manner required by sub-rule (3)
of Rule 254 read with sub-rule
(1) of Rule 312B of the Rules of
Procedure and Conduct of Busin-

sion of time for J. C. Report
the Committee on his appoint-
ment as a Minister and Shri
Harish Chandra Mathur resigned
{from the Committee.”

Mr, Syéller: The question js:

“That the members of this
House do proceed to elect in the
manner required by sub-rule (8)
of Rule 254 read with sub-rule
(1) of Rule 312B of the Rules of
Procedure and Conduct of Busin-
ness in Lok Sabha two members
from among themselves to serve
as members of the Committee on
Public Undertakings for the un-
expired term of the Committee,
vice Shri Panampilli Govinda
Menon ceased to be a member of
the Committee on his appoint-
ment as a Minister and Shri
Harish Chandra Mathur resigned
from the Committee.”

The motion was adopted,

1313 hrs.
PATENTS BILL.

EXTENSION OF TIME FOR PRESENTATION
or Report or JornT ComMMmTTTEE

Shri Krishnamoorthy Rao (Shimo-
ga): 1 beg 1o move:

“That the time appointeq for
the presentation of the Report
of the Joint Committee on the Bill
to amend and consolidate the law
relating to patents, be extended
upto the first day of the second
week of the next session.”

Mr, Speaker: The question js:

“That the time appointeq for
the presentation of the Report
of the Joint Committee on the Bill
to d and consolidate the law

ness in Lok Sabba, two bers
from smong themselves to serve
as members of the Committee on
Public Undertakings for the un-
expired term of the Committee,
vice Shri Panampilli Govinda
Menon ceased to be a member of

relati to pat be extended
upto the first day of the second
weck of the next session.”

The mt;mm was adopted.

""*Not recorded





